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No, ‘BC\‘C’:i (Falio, 197/80/91=1TsA.14)s  In exercise of .the pousrs
confarred by subsclause {(v) of clauss (23C) of Saction 10 of tha
Incoms-tax Act, 1961 (43 of 1961), the Central Gguernment haredy
notifles "Socisty of the Franciscan (Hospitaller) Sisters, Bombay®?
for the -purposs of tha said sub-clauss for tha agaessment ysars
1990~91 to 1992493 subject tu the following conditions, nemaly 3«

(1) the assesscs Wwill apply its income, or accumulats it
- far-application, wholly and esxclusively to the objscts
for which 1t ia astablished; o e -

{1i) the assessea will not inv st or deppsit its funds
. - {other than upluntary contributions Teceived and =
- maintainad in the Potm of jeuellery, furmniture etc,)
. for any period during the previous years .relsvant
" to the assassment ysars mantioned above otharwise
than in &ny one or more of the forms or modes
specified in subessction (5) of section 11;

(11i) this notifigation will not «pply in relation to
any incoms being profits and gaina of business,
unlsss the ' business {8 incidental to the

« attainment of ths objectives of the assssses and
saparate books af accounts are maintained in
respact of such business. -
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{ SoK. CHATTERJEE )

OFFICER ON SPECIAL OUTY

Ta -
The Manager,

Govarnment of ¥ndia Preas,

Ring Road, Mayapuri Industrial Area,
(Near Rajouri Garden), New ODslhi,

PeTelbs



F.No,501/2/74sFTD
Government |of India
Ministry of Finance
Department jof Revenue
Foreign Tex Division

New Delhi, {the »A July, 189l,

To y o |
The General Manager,
Govt, of India Press,
HAyaguri
NEW DELAT.

Subt Double Taxation !vodiance'agnvention with U.S,4.
- corrigegdum to Notification No,GSR 992 E dated
. 20¢1209 o , ' ._ % . .

A

sir,

. ~~. Enclosed pleage find two corrigenda, one in Hindl
snd one in English bearing Notiflication No, p3c5 dated.
1-.7.91 correcting the printing mistakes in the Notificat?
Ko.8786 published in the Jazebth of India Extraordinary
in Parsy II, Section 3, Sub-sectibn (1) on £2x3®, 20,12.9C
£o§'being published in the Gazette of Indla Bxtraordinay

oday, I |

2, 100 ofples of the notific ttoﬁ may please be sent

to this Depsrtment (Forelign Tax Division, Room Ko,244, .

North Bloek, Central Secretariat New,Deihi) for our
~record. . N T

| GSR allotted to the notif)
_: be intimated, '

cstion mey also kindly -

Ypurs faithfully,

'TS-K(

‘k N,C, Jain )
Joint Secretary t6 the Government of India.

Eenl: 'Oné?cogt esch in Hindi and.
English of the notiﬁiﬁlti?n.h
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